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Petition(s) for Special Leave to Appeal (Civil/Olaf No (s) 12208/93 

(From the judgment and order dated 	27.7.92 	 of the Higtveatxtriff Centrist Ad 

Tribunal, Allahab 	-_ c. c_ in C 	.No .132/92 

Union of India & Ors. 
Petitioner (s) 

encr 

Versus 

Achok Kumar Ilichra 
(With appin.for stay) 

Respondent (s) 

Date 	25.10.93 	This/these petition (s) was/were called on f 	ring- 
3opy 

CORAM : 

For the respondent (s) 	_ .1; 

UPON hearing counsel the Court made the following 
ORDER 

Spec_al 	:ralited. Pending, disposal of the. 

arJseal, the:H s al.: to interim stay of the impugned order 

of the Nigh ODurt. 
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